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Cerlral Administrative Tribwunal
Principal Bench

RA 337/2000
in
OA 429/2000

New Délhi this the |q th day of October, 2000

Hon'ble Smt. Lakshmi Swaminathan, Member(J).
Hon'ble Shri S.A.T. Rizvi, Member(A).

Dr. Ajit Kumar Srivastava,

S/o Shri R.P. Srivastava,

R/o Ecology Regearch Laboratory,

Centre of Advanced Study in Botany,

Banaras Hindu Un1VerSLty,

Varanasi-221 005, A Ce Applicant.

Versus

Council of Scicntiflb & Industrial

. Research (Human Resource Development
. Group, Division for Scientific and

Technical Personnel), CSIR Complex,

PUSA, New Delhi~110012 through its

Director General. o Respondent.
ORDER (By circulation)

Hon'ble Smt. Pakshmi Swaminathan, Member(J).

RA 337/2000 hasAbeen filed by the applicant in OA

429/2000 . pr&ying for réV}ew of,the Tribunal’s order dated

1.8.2000.

2.A lThé abplicént"has fried to re-argue the case
by way of the Review Applicgfion. We are unable to agree
witﬁ' the contentions of the:applicant that the prayer in
Lthé RAK should be allowed as we do not find any error
appareﬁt on the face of the record or any othe; sufficient
reasons, asbpfovided under.Order 47 Rule 1 CPC, read with
Sectipn~22(3)ff) of the“Administrativé Tribunals Act, 1985
to Justify‘aiiowing fhe Réview Application; RA 337/2009

is aucordlngly cherted

'SRD’

¢3.A.T. Rl¢v1) ' (Smt. Lakshmi Swaminathan)
McmbPE(A) Member(J)
» . s o K - .. ’ {;"\ ¢ 5 i

N - . “ SY . R PN
e e - - . 3 ) i v
3 N : _ g T

e e e




